3071 Written Answers [ RAJYA SABHA ] to Questions 3072

Dr. R. B. GOUR: What was the | on tour in Kerala for some days, and
total amount that he paid? while there his services were also -
available to the Governor.
Surt B. R. BHAGAT: I have not

ot the details of h
g e details of how much amount AcquisiTiION oF Lanps FOrR AssaMm O1L

h id.
¢ pal REFINERY
=t fmtQ TR ITHT BT TR ST *557. SHRr M. BASAVAPUNNAIAH:
# fopaar fefifae 4t ? Will the Minister of SteEL, MINES AND

FuEL be pleased to state whether it is
a fact that Government have acquired
agricultural lands as well as villages
Surr B. R. BHAGAT: These details | for the construction of oil refinery,

are not available. railway marshalling yard and staff

1 ?

Surr JASWANT SINGH: May I quarters near Gauhati, Assam?

know whether the fine has been rea-

lised, and if so, whether he has pre-
ferred any appeal against the fine?

Tue MINISTER or STEEL, MINES
AND FUEL (SARDAR SWARAN SINGH):
Yes, Sir.

Mr. CHAIRMAN: First of all has
he paid the fine? If he has paid the | MISSING GATE REGISTERS AT THE NORTH

fine, after paying it has he preferred Brock OF CENTRAL SECRETARIAT

an appeal? That is his question. +565. Surr BHUPESH GUPTA: Will

Sumt B. R. BHAGAT: He has not | the Mimster of HoME AFFAIRS be

preferred an appeal. No appeal. pleased to state:
Mr. CHAIRMAN: Questions are (a) whether any enquiry was made
over. into the loss of gate registers at the
: . North Block of the Central Secre-
—_— tariat in New Delhi from June 6 to

T June 17, 1957 referred to in the report
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TIONS
1 (b) who are the persons responsible
for keeping the registers; and

SHrRt V. SHANKAR ON DEPUTATION TO
KEraLA (¢) whether any action has been

k - ?
J‘DR. A. SUBBA RAO: taken against them
*556 4 SHRI PERATH NARAYANAN Tug MINISTER or HOME AFFAIRS

L NAIR: (SHRr GovIND BALLABH PANT):  (a)
Will the Minister of Home Arrams | The matter ' was examined. No im-
be pleased to state: portance is attached to these registers

as they are not long-term or perma-

(a) whether Shri V. Shankar., I.C.S,. | nent records but merely papers of an
has been sent to the State of Kerala | ephemeral character. There is mno
on official work; and regular system of depositing these

. . . . registers, Several such registers have
(b) if so, what is his official desig- | peen found missing.

nation there?

-

(b) Reception Officers posted at the
Tre MINISTER or HOME AFFAIRS | gates maintain  the registers which

(SErt GoviNp BALLABH PANT): (8) | are in current wuse. After comple-
and (b). Shri V. Shankar, Director- | tion the registers are returned and
General, Posts and Telegraphs, was | fresh registers obtained.




